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ORDER

cP 1020/r&Bc/NcLT/M8/MAH/2017

1. From the side of the Respondent Debtor Learned Counsel Mr. Ashish Pyasi,
Advocate, is present and undertakes to file the 'authority' and further seeking
adjournment on the ground that instructions have been received today to seek
adjournment.

2.

3.

BHAS

However, on the ground of natural justice, a last opportunity is granted to the
Respondent Debtor also, to appear in person on the next date.

Matter is adjourned to 03,10.2017.

PANTULA MOHAN
Member (Judicial)

Date:20.09.2017
U9

M.K. SHRAWAT
Member (Judicial)
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